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None appears for the applicant. From the order sheets, it
seems that inspite of several opportunities given to the

applicant he is not pursuing the litigation. Hence, the O.A. is
dismissed for default.

Mr. H.K.Tripathy, Ld Counsel for the Official Respondents,

is present and heard.

( SUSHSANTA KUMAR PATTNAIK)
MEMBER (J)




